File No: Admn-15014/1/2021-ADMN-CIC

Fea g T TN
Central Information Commission
§TaT ITTTY HPT/Baba Gangnath Marg

AATHMunirka, 75 feFell-2 too&l/New Delhi 110067
Dated: 06.10.2022

Advertisement

Subject: Filling up the posts of Under Secretary on deputation (Including short term
contract) basis in Central Information Commission.

Applications, in the prescribed Performa as per Annexure-] of DoP&T OM No.
AB.14017/28/2014-Estt.(RR) dated 02.07.2015, are invited from eligible persons for filling up the
posts of Under Secretary on deputation(ISTC) basis in Central‘hlformation Comumission.

Z. The eligibility criteria, qualifications and particulars to be submitted with the application
regarding the post are given in enclosed circular.

3 It is requested that applications of such eligible persons, who are desirous of being
considered for the posts in CIC and can be relieved immediately on selection, may be forwarded
along with their complete and up to date APAR Dossiers for the last five years, Cadre Clearance,
Vigilance Clearance and Integrity Certificate, Certificate towards Major/Minor Penalties imposed,
if any during the period of last 10 years, to Central Information Commission within a period of 60
days from the date of publication of this circular in Employment News. Applicants will not be
aliowed to withdraw their candidature at a later date. Incompleie applications or applications
received without up to date APAR Dossiers, cadre clearance, Vigilance Clearance and Integrity
Certificate (duly attested by the officer not below the rank of Under Secretary) will not be
entertained. The details regarding the eligibility criteria, educational qualification etc. and Bio-
data/Curriculum Vitae Proforma, as mentioned above, can be downloaded from the Central

Information Commission’s website www.cic.gov.in.

(S.K.Rabbani)
Deputy Secretary (Admn.)

Tele : 011-26717352
011-26105041
E-mail Id: sk.rabbani@nic.in




File No: Admn-15014/1/2021-ADMN-CIC

Fearg Fae AT
Central Information Commission
@17 7971 ART/Baba Gangnath Marg

I/ Munirka, 75 Geell-¢ 20 o&ls/New Delhi -110067

: Dated: 06.10.2022
CIRCULAR

The Central Information Commission, quasi-judicial authority, requires Under Secretary
on deputation(including short term contract) basis.

The required qualifications and eligibility criteria for the post have been indicated below :-

Name of the postNumber of|Eligibility criteria
and Level of Pay  |posts

Under Secretary in|05 (Five) Deputation (ISTC):
Level — 11 in the Pay| Officers of the Central Government or State Government.
Matrix Union Territory Administration or Public Sector

Undertakings or Universities or Recognised Research|
Instituticns or Semi Government or Autonomous Bodies o
Statutory Organizations:-

a. (i)holding analogous posts on regular basis in the
parent cadre or department; or

ii.  With five years service in the grade rendered after
appointment thereto on regular basis in Level-10 in
the pay matrix or equivalent in the parent cadre or
department; or

iii.  With eight years service in the grade rendered after
appointment thereto on regular basisin  Level-8 in
the pay matrix or equivalent in the parent cadre or
department; and

b. Possessing the following Educational Qualifications
and experience, namely :-

i.  Graduation from a recognized University; and
ii.  Five years experience in the field of Administration

w ,W% or Finance or in dealing with Right to Information
Al tters
RAFBA matters.
/5K efary
Sect
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Note 1: The departmental officers in the feeder category who are in the direct line of
promotion  will not be eligible for consideration for appointment on deputation. Similarly,
deputationists shall not be eligible for consideration for appointment by promotion.

Note 2: Period of deputation (including short term contract including period of deputation
(including short term contract) in another ex-cadre post held immediately preceding this
appointment in the same or some other organization or Department of the Central Government

shall ordinarily not to exceed four years.

Note 3: The maximum age limit for appointment by deputation (including short term contract)
shall be not exceeding 56 years as on the closing date of receipt of applications.

2, Application must be sent in the Bio-data/Curriculum Vitae Proforma as per Annexure-I of
DoP&T OM No. AB.14017/28/2014-Estt.(RR) dated 02.07.2015 to Deputy Secretary (Admn),
Room No. - 507, 5% Floor, Central Information Commission, Baba Gangnath Marg,
Munirka, New Delhi-110067. This proforma can be downloaded from Central Information

Commission’s website www.cic.gov.in

3. The envelope contains the application duly filled in and supported by all relevant
documents should be superscribed: “Application for the post of on
deputation (including short term contract).”

4. While forwarding applications, the Confidential Reports (Photocopies of the CRs/APARs
with each page duly attested by the officer not below the rank of Under Secretary to the GOI) for
the last five years, Cadre clearance, Vigilance Clearance and Integrity Certificate and Statement
showing Major or Minor penalties, if any, imposed during the last ten years, may positively be

furnished by the sponsoring authority.

5. The Officers selected will have the option to draw his/her pay plus deputation (duty)
allowance or to have his/her pay fixed in the scale/level of the post in accordance with DoPT O.M.
No.2/12/87-Estt (Pay I1) dated 29.04.1988, as amended from time to time.

6. The last date of receipt of application in the Commission is 60 days from the date of
publication of the advertisement in Employment News.






-
- ANNEXURE-I

BIO-DATA/ CURRICULUM VITAE PROFORMA

IiName and Address ]
{in Block Letters)

2.Date of Birth {in Christian era)
3.i) Date of entry into service

i} Date of retirement under
Central/State Government Rules
4.Educational Qualifications
5. Whether Educational and
other qualifications required for
the post are satisfied. (If any
qualification has been treated
as equivalent to the one
prescribed in the Rules, state
the authority for the same)
Qualifications/ Experience required as | Qualifications/ experience possessed by the officer
mentioned in the advertisement/ vacancy
circular
Essential Essential

A} Qualification A) Qualification ,

B} Experience B) Experience |
Desirable Desirable

A) Qualification A) Qualification

B) Experience B) Experience .
5.1 Note: This column needs to be amplified to indicate Essential and Desirable Qualifications as
mentioned in the RRs by the Adminlstrative Ministry/Department/Office at the time of issue of Circular
and issue of Advertisement in the Employment News,
5.2 In the case of Degree and Post Graduate Qualifications Elective/ main subjects and subsidiary
subjects may be indicated by the candidate.
6. Please state clearly whether in the light of entries |
made by you above, you meet the requisite
Essential Qualifications and work experience of the

post.

|

6.1 Note: Borrowing Departments are to provide their specific comments/ views confirming the
relevant Essential Qualification/ Work experience possessed by the Candidate {as indicated in the Bio-

data) with reference to the post applied.

L




-4’.

signature, If the space below is insufficient.

7. Details of Employment, in chronological order. Enclose a separate sheet duly authenticated by your

Office/Institution | Post held on From To *Pay Band and Grade | Nature of
regular basis Pay/Pay Scale of the | Duties (in
post held on regular | detail)
basis highlighting
experience
required  for
the post
applied for

*Important: Pay-band and Grade Pay granted under ACP/MACP are personal to the officer and

therefore, should not be mentioned .

Only Pay Band and Grade Pay/ Pay scale of the post held on

regular basis to be mentioned. Details of ACP/MACP with present Pay Band and Grade Pay where such
benefits have been drawn by the Candidate, may be indicated as below;

Office/Institution

Pay, Pay Band, and Grade Pay
drawn under ACP / MACP Scheme

From To

8.Nature of present employment i.e. Ad-
hoc or Temporary or Quasi-Permanent

or Permanent

9.in case the present employment is
deputation/contract

held on
please state-

hasis,

a) The date of initial

appointment

b} Period of appointment
on deputation/contract

c) Name of the parent
office/organization to
which  the  applicant
belongs.

d) Name of the

‘post and Pay of

the post held in
substantive
capacity in the
parent

organisation

9.1 Note: In case of Officers already on deputation, the applications of such officers
should be forwarded by the parent cadre/ Department along with Cadre Clearance,

Vigilance Clearance and Integrity certificate.

9.2 Note: Information under Column 9{c) & (d) above must be given in all cases
where a person is holding a post on deputation outside the cadre/ orgamzat:on but

stilt maintaining a lien in his parent cadre/ organisation




/=

10. if any post held on Deputation in the
past by the applicant, date of return
from the last deputation and other
details.

11.Additional details about present
employment:

Please state whether working under
(indicate the name of your employer
against the relevant column)

a) Central Government
b} State Government
¢) Autonomous Organization
d) Government Undertaking

~e) Universities
L f) _Others
12. Please state whether you are
working in the same Department and
are in the feeder grade or feeder to
feeder grade.
13. Are you in Revised Scale of Pay? If
ves, give the date from which the
revision took place and also indicate the
pre-revised scale
14.Total emoluments per month now drawn

€ . =

Basis Pay in the PB Grade Pay { Total Emoluments 7

15. In case the applicant belongs to an Organisation which is not following the Central Government
Pay-scales, the latest salary slip issued by the Organisation showing the following details may be

enclosed.

Basic Pay with Scale of Dearness Pay/interim Total Emoluments
Pay and rate of relief /other Allowances
ncrement etc., (with break-up
detajls)

6.A Additional information, if any, relevant to the

ost you applied for in support of your suitability for

1€ Post.

his among other things may provide information with

gard to (i) additional academic qualifications (i)




__6“__

-professional training and-(i-ii)- work ék});?ience over and |
above prescribed in the Vacancy
Circular/Advertisement)

{Note: Enclose a separate sheet, if the space is
insufficient)

16.B  Achievements:
The candidates are requested to indicate information

with regard {o;

(i) Research publications and reports and special
projects

(i) Awards/Scholarships/Official Appreciation

{iii) Affiliation with the professional
bodies/institutions/societies and;

(iv) Patents registered in own name or achieved for the
arganization

(v) Any research/ innovative measure involving official
recognition vi} any other information.

{Note: Enclose a separate sheet if the space is
insufficient)

17. Please state whether you are applying for
deputation (ISTC)/Absorption/Re-employment Basis.#
{Officers under Central/State Governments are only
eligible for “Absorption”. Candidates of non-
Government Organizations are eligible only for Short
Term Contract) :

# (The option of ‘STC’ / ‘Absorption’/'Re-employment’
are available only if the vacancy circular specially
mentioned recruitment by “STC” or “Absorption” or

“Re-employment”).

18. Whether belongs to SC/ST

| have carefully gone through the vacancy circular/advertisement and | am well aware that the
information furnished in the Curriculum Vitae duly supported by the documents in respect of Essential
Qualification/ Work Experience submitted by me will also be assessed by the Selection Committee at the
time of selection for the post. The information/ details provided by me are correct and true to the best
of my knowledge and no material fact having a bearing on my selection has been suppressed/ withheld.

(Signature of the candidate)

Address

Date




¥

Certification by the Employer/ Cadre Controlling Authority
The information/ details provided in the above application by the applicant are true and
correct as per the facts available on records, He/she possesses educational qualifications and
experience mentioned in the vacancy Circular. If selected, he/she will be relieved immediately,
2. Also certified that;

i) There is no vigilance or disciplinary case pending/ contemplated against Shri/Smt.

ii) His/ Her integrity is certified.

iii) His/ Her CR Dossier in original is enclosed/photocopies of the ACRs for the last 5 years duly
attested by an officer of the rank of Under Secretary of the Govt. of India or above are enclosed..

iv) No major/ minor penalty has been imposed on him/ her during the Jast 10 years Or A list of
major/ minor penalties imposed on him/ her during the last 10 years is enclosed. (as the case may be}

Countersigned

(Employer/ Cadre Controlling Authority with Seal)
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File No: Admn-15014/1/2021- . . . .
ADMN-CIC Antrix Corporation Limited
g i, (A Govt. of India Company under Department of Space)
%é!q W f 5 W ’ Antariksh Bhavan Campus, New BEL Road, Bengaluru- 560094
A LN LSIA Advt. No. ANTRIX/01/2022 dated 03/11/2022
Antrix Corporation Limited (Antrix), a wholly owned Government of India Company under the
Ce ntra | administrative control of Department of Space invites application for the following posts on contract basis:
|nf° rm atio n Sl Name of the Post No. of Age Limit Fixed all- inclusive
i X No. Post Salary per Month
Commission ([ . Company Secretary 01 65 years or below %75,000/-
HIET T TR/ Baba ason01.10.2022
Gangnath Marg 2. Hindi Translator-cum-Typist 01 65 years or below 7.40,000/-
SfrEFIMunirka, . . - as onl01 .10.2022 |
= S For detailed information please visit our website www.antrix.co.in
" |E.:DEE illh' i The place of posting will be ANTRIX Corporate Office, Bengaluru, Karnataka.
oW T)atel:i‘ o5 132022 The last date for receipt of hardcopy of application is 30.11.2022
T Corrigendum, if any will be published in our website only.
CIRCULAR : d = :
The Central Information EN 34852
Commission, quasi-judicial
authority, requires Under i
Secretary on deputation q‘@,{ Wy
(including  short  term APEDA M ey g Coatimal e B iristy.

contract) basis.

The required qualifications
and eligibility criteria for the
post have been indicated
below :-

Name of the post and Level
of Pay : Under Secretary in
Level - 11 in the Pay Matrix.
Number of posts : 05 (Five).
Eligibility criteria
Deputation (IsTC):
Officers of the Central
Government or State
Government/Union Territory
Administration or Public
Seclor Undertakings or
Universities or Recognised
Research Institutions or
Semi Government or
Autonomous  Bodies or
Statutory Organizations:-

a. (i} holding analogous
posts on regular basis in the
parent cadre or departiment;
or

ii. With five years service in
the grade rendered after
appointment thereto  on
regular basis in Level-10 in
the pay matrix or equivalent
in the parent cadre or
department; or

iii. With eight years service
in the grade rendered after
appointment  thereto  on
regular basis in Level-8 in
the pay matrix or equivalent
in the parent cadre or
department; and

b. Possessing the following
Educational Qualifications
and experience, namely -

i. Graduation from a
recognized University; and
ii. Five years experience in
the field of Administration or
Finance or in dealing with
Right to Information matters.
Note 1: The departmental
officers in the feeder
category who are in the
direct line of promotion will
not be eligible for

AGRICULTURAL AND PROCESSED FOODS PRODUCTS EXPORT DEVELOPMENT AUTHORITY (APEDA)

(Ministry of Commerce & Industry Government of India)
3rd Floor, NCUI Building, 3 Siri Institutional Area, August Kranti Marg, (Opp. Asiad Village), New Delhi,
Recruitment Junior Hindi Translator in APEDA

Agricuttural and Processed Food Products Export Development Authority (APEDA). a Statutory Body under the Minisiry of Commerce and
Induslry, Govt. of India, inviles online applications for one post of Junior Hindi Translator relevant details of which are given below:

Name of | Age limit Classification i No. of posts Essential qualificatio;l and Experiel:lce
the post | and Pay Level 'and reservation
: Position . ) R
Junior Hindi| 30 years | Group B Level & One (i) Master's Degree from a recognized University in Hindi with English as a
Translator (Rs. 35400- © (Unreserved) |compulsory orelective subject or as the rmedium of examination atthe degree level
112400) OR

| Master's Degree from a recognized University in English with Hindi as a compulsory
or elective subject or as the medium of examination at the degree level

Master's Degree from a recognized University in any subject other than Hindi or
English, with Hindi medium and English as a compulsory or efective subject or as the
medium of a examination at the degree level;

OR

‘Master's Degree from a recognized University in any subject other than Hindi or
' English, with English medium and Hindi as a compulsory or elective subject or as the
medium of a examination at the degree level;

OR

Master's Degree from a recognized University in any subject olher than Hindi or

English, with Hindi and English as compulsary or elective subjects or either of the two

‘as a medium of examination and the other as a compuisory or elective subject at
{degree level;

| AND

-(iij Recognized Diploma or Certificate course in translation from Hindi lo English &
vice versa or two years' experience of transiation work from Hind: to English and vice
versa in Central or Slate Government office, including Government of India
Undertaking.

NOTE: (1)Qualifications are relaxable al the discretion of the Competent Authority in the case of candidates otherwise well quaiified

Remarks: The postis identified as suitable for persons with the following benchmark disabilities:

ajkv

b)D, HH

¢)OA, OL, BL, OAL, CP,LC, Dw, AAV, MDy, SD and Slwithout any associated neurological/limb dysfunction

d)ASD, 8LD, W

e)MDinvolving (a) 1o (d) above

Therefore, candidales with the above mentioned benchmark disabilities are eligible to apply

CATEGORY ABBREVIATIONS USED: LV=Low Vision, D=Deaf. HH= Hard of Hearing, OA=0ne Arm, OL=0ne Leg, BL=Both Leg, OAL=0One

Arm and One Leg, CP=Cerebral Palsy, L.C=Leprosy Cured, Dw=Dwarfism, AAV=Acid Altack Victims, MDy= Muscular Dystrophy, SD= Spinal
Deformity, Si= Spinal Injury, ASD= Autism Spectrum Disorder, SLD= Specific Learning Disability, Mi= Mental liness, MD=Multiple Disabilities
Other details and conditions for the post may be seen/ downloaded from APEDA's official website www.apeda.gov.in under the heading
“General Info" and selecling "Recruitments/Appeintment” or type/click the following link:
“https:/lapeda.gov.infapedawebsite/AppointmentEngagement/appointmentengagement.htm”
Applications must be submilted only in online mode enabled through the link mentioned above.

Last date and time for submission of enline applications is 16.12.2022 (11:59 p.m.}

Note: Forany update in regard lo recruilment o this post, please refer lo the above mentioned link from time (o time.

EN 34/28

Secretary (Admn), Room
No.-507, 5th Floor, Central
Information Commission,

term contract) shall be not
exceeding 56 years as on the
closing date of receipt of

cadre post held immediately
preceding this appointment in
the same or some other

consideration for appoint-
ment on deputation. Similarly,
deputationists shall not be

eligible for consideration for Organization or Depariment applications. Baba Gangnath Marg,
appointment by promotion. of the Central Government 2 Application must be sent in  Munirka, New Delhi-110067.
Note 2: Period of deputation shall ordinarily not to exceed ihe Bio-data/Curriculum Vitae This  proforma can  be

(including short term
contract) including period of
deputation (including short
term contract) in another ex-

four years.

Note 3: The maximum age
limit for appointment by
deputation (including short

Proforma as per Annexure-|
of DoP&T OM No.
AB.14017/28/2014-Estt.(RR)
dated 02.07.2015 to Deputy

downloaded from Central
Information  Commission's
website www.cic.gov.in.

Continued on page 25
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3. The envelope contains the
application duly filled in and
supported by all relevant
documents  should be
superscribed: "Application
for the post of on
deputation (including short
term confract).”

4. While forwarding appli-
cations, the Confidential
Reports (Photocopies of the
CRs/APARs with each page
duly attested by the officer
not below the rank of Under
Secretary to the GOI) for the

last five years, Cadre
Clearance, Vigilance
Clearance and Integrity

Certificate and Statement
showing Major or Minor
penaities, if any, imposed
during the last ten years,
may positively be furnished
by the sponsoring authority.
5. The officers selected will
have the option to draw
his/her pay plus deputation
(duty) allowance or to have
histher pay fixed in the
scale/level of the post in
accordance with DoPT O.M
No 2/12/87-Estt  (Pay I}

NATIONAL HEALTH SYSTEMS RESOURCE CENTRE

Technical Support Institution with National Health Mission
Ministry of Health & Family Welfare, Government of India

National Health Systems Resource Centre (NHSRC), New Delhi is seeking applications
from eligible candidates for the following position :

NHSRC

Advisor- Public Health Administration,

60 Years and below

EN 34/40

Qualification & Experience: The Terms of Reference (TOR) with details of required
Qualification and Experience is available on the websites www.nhsrcindia.org,
www.mohfw.gov.in and www.devnetjobsindia.org.

Applications must reach in the prescribed online application format only (as mentioned
in the websites). Last date of receiving of application : 29" November, 2022

$/d- Principal Administrative Officer, NHSRC

dated 29.04 1988, as
amended from time to time.

6. The last date of receipt
of application the
Commission is 60 days
from the date of publi-
cation of the advertisement

in Employment News.
CBC 50101/11/0008/2223
EN 34/24

in

Defence Research and Development
Organization (DRDO)

Defence Scientific Information
& Documentation Centre (DESIDOC)

Metcalfe House, Civil Lines, Delhi -110 064

WALK IN INTERVIEW
Advt.No:DESIDOC/002
Defence Scientific Information & Documentation Centre (DESIDOC)
intends to fill up position of one post of Junior Research Fellow in
Computer Science & Engineering as follows:-

S. | Fellowship| Subject/ Tentative | Essential
No. Discipline | No. of Educational
vacancies | Qualifications
1. | Junior Computer 01 (One) B.E/B.Tech. with
Research | Science & First Class in
Fellow Engineering Computer Science
(JRF-01) & Engineering from

AICTE recognized
University with
qualified GATE
Score.

(OR)

B.E/B.Tech with
First Class in
Computer Science

GOVERNMENT OF INDIA

MINISTRY OF RAILWAYS

WESTERN RAILWAY

RAILWAY RECRUITMENT CELL
Parcel Depot, Alibhai Premji Road, Grant Road (East), Mumbai - 400 007.
Website: hitps://www.rrc-wr.com

INDICATIVE NOTIFICATION
RECRUITMENT AGAINST SCOUTS & GUIDES QUOTA FOR THE YEAR 2022-23

10-11-2022 10.00 hrs.
Date and Time 09-12-2022 23.

nvites ONLINE applications from eligible Scout & Guide candidates for filing up
out & Guide Quota for the year 2022-23 -

1. WeslernR
the foliowing Po:

SrNo..  Post _ Scale ) Quota Dists ition _f
1 Level 2 19,900 - 63,200 02 8 :
o (GrC) Western Raitway, |
2 Level 1 18,000 - 56,900 12 02 Posts each for |

| (Erstwhile BCT, BRC, ADI, RTM, |

E Gr.D) b | RITEBVP(")Dwision |

NOTE: (*) BCT - Mumbai, BRC - Vadodara, AD| - Ahmedabad, RTM - Ratlam, RJT - Rajkot,
BVP - Bhavnagar
2. Onlythose Scout & Guide candidates who ara active member of a Scouts Organization forthe last 5
{Five)yoars ie 2017-18 onwards wiltbe ehigibleto apply for appointment against above posts
under Scout & Guide Quota.
3. Forfurther details, refer Employment Notification No. RRC/WR/03/2022 (S&G Quota) dated
07/11/2022 upioaded on RRCAVR's Websile hitps:/iwww.rrc-wr.com on 07/11/2022.

Dy.CPQ{Gaz)
Like us on: 3 facebook.com/MWesternRly « Follow us on:[J twitter. com/MesternRly

0559

EN 34/63

& Engineering
and M.E/M Tech
with First Class in
Compuier Science
& Engineering
from AICTE
recognized
University.
Desirahie:
Programming

in advanced Java;
RDBMS

CBC 10301/11/01561/2223

The interested candidate must report on 09th December, 2022 at
0900 hrs in DROMI, DRDO Residential Complex, Timarpur,
Delhi-110054. All details for the post and the essential qualifications,
elc. are available on the website www.drdo.gov.in

HRD, DESIDOC
For DIRECTOR
EN 34/73

Saha Institute of Nuclear
| Physics, Kolkata

An Autonomous Institute under the Department of Atomic Energy, Govt. of India and
A Constituent Institution of Homi Bhabha National Institute-a deemed to be university
ADMISSIONS 2023

SINP/Estt/Advt/15/2022

Applications are invited from eligible candidates to join the Ph.D. Programmes in
Physics and Biophysical Sciences (CSIR/NET qualified) starting January 2023. For
eligibility and other application details, please visit our website www.saha.ac.in.
Online submission of application will be made through our website (www.saha.ac.in).
CBC 48135/12/0013/2223 EN 34/81




